
 
 
 

GOVERNMENT OF INDIA 
MINISTRY OF AGRICULTURE AND FARMERS WELFARE 

DEPARTMENT OF AGRICULTURE AND FARMERS WELFARE 
  

RAJYA SABHA 
UNSTARRED QUESTION NO. 813 

TO BE ANSWERED ON 09TH FEBRUARY, 2024 
  

LEVERAGING TECHNOLOGICAL INNOVATION IN FARMING PRACTICES 
 

813.  SMT. RAJANI ASHOKRAO PATIL: 
SMT. RANJEET RANJAN: 
DR. AMEE YAJNIK: 

  
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to state: 
  
(a)  whether Government is planning to invite Expressions of Interest (EoI) and proposals from Agri-

techs, Startups, etc., to collaborate and share their expertise; 

(b)  in what manner Government intends to shape and provide opportunities for Agri-Tech entities, 

considering the challenges they face, such as the lack of reliable data and strategic guidance; and 

(c)  the composition and role of the screening committee constituted to evaluate innovative solutions 

impacting the well-being of farmers? 

 
ANSWER 

  
MINISTER OF AGRICULTURE AND FARMERS WELFARE 

  
(SHRI ARJUN MUNDA) 
 
(a) to (c): Yes, the government acknowledges the significant potential of the Agri-Tech industry in driving 

the transformation of food systems and enhancing the efficiency and profitability of small farms. Further, 

various initiatives and policies have been introduced to promote technological advancements in 

agriculture, recognizing the role of Agri-Tech in addressing challenges and fostering sustainable 

agricultural practices. The government has laid the initiatives to establish a Digital Public Infrastructure 

(DPI) for Agriculture, incorporating standardised Registries, Krishi Decision Support System, Agri Data 

Exchange, Consent Manager, Sand Box and a Unified Farmer Service Interface (UFSI). This initiative 

aims to enhance interoperability and convergence of efforts, fostering the development of applications in 

the agricultural sector using emerging digital technologies. Further, to complement these efforts and create 

opportunities for public-private partnerships, a Screening Committee has been constituted to invite 

Expressions of Interest from non-government entities and to recommend suitable entities for collaborative 

work with government. The copy of the order of constitution of Screening Committee is given at 

Annexure. 
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